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GOVERNMENT Of INDIA 
MINISTRY OF FINANGE(DEPART!VIENT uf REVENUE) 

NEW DELHI; DATED THE 31st March 1 1S0( 

No,322B(f,No.203/110/BO-ITA-II/: It is hereby notified for gemral 
information-that Jhe institution mentioned beJ.OW has been approved 
by Indian Council of Medical Research, New Delhi, the P.re scribed 
authority for the purpose of clo.use(ii) of sub-;soc::tion(1) of S:lction 

• • • • • 

35 of the Income-tax Act, 1961 raad with Rulo5 \. ii) of the Income-tax 
Ru,es, 1962 under tho category of "scientifiC r"soorch association" 
in the field _of Medical Research subject to the folli.::wing conditions:-

i) ·That the foundation will maintain a separate account 
of the sums received by it for sciVJntific research in 
the ;fi.ilcl .of medical ro so arch • 

ii) T.hat tho Foundation will furnish annual returns of 
its scientifiC rosoarch activitios to thG Council fOr 
oach year by 31st May each year at the latest in such 
form as may bo laid down and intimated to thorn for this 

purpose. 

iii)- That the foundation will furnish an annual audited 
state rna nt of accounts to the Council for each year by 31st 
May, each year and in addition send a copy of it to 
tho concerned Inconu-tax llommissionGr• 

.? ... cJ.rult . .iJ i£.~J~£-g>Jl.~~&~oc iQ t ·io n.. 
Taparia Foundation, Institute of 
Ophthalmology, BOMBAY· 

lhe notification is effoctivo for a Furiod of 3 years from 

15.3.1980 to 14.3.1983~ 
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( J • P • SH A R MA ) 

DIRECTOR, THE .GU\JERNMENT Of INDIA 
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